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EGREISE
[STR XYAd (Rafor &rsa)]
s o=

e faeett, 15 TS, 2025

FT.3M. 3230(7).— YoId IMAFTTH, 1989 (1989 HT 24), T Yord (HwmeH) 31fd==aH, 2008
ERT G fhar 11 8, & d8d A AfEwrer 3 FafSd IISus SIfeRge | BT, 5186(31),
faid 02—12—2024, ST {6 MABEIRG TSI F YHIRT & 75 N, & G d, Nrad goig I
® BIRRIRYR fS7el # faRIy Yerd gRATSHT Tl $H ——dardisi— GoRAT T3 91 ISl Nl g
& SR i BRaAlel GSTa—dadrsl” gq ¥ AT & o <1 15 off, 39 g fdan
SIGIRREE

N O\

TP A FE & DRV, U F&AT 4—7 QId 02—12—2024 R Ifoctad Wae a1, &3 /
FdeToT AT 31R A ATThT / $2gD Afh BT A Teld a¥id q dMfeTd] ‘&' @ dad -1 ARvIeg
& wU H qol (BT T AT| Fe! YT &A1, & / FAUl F&AT AR 4 Alfldl /328H b Bl
AW dIfeiel @ b ded - ARvdg d ®9 ¥ UgT ST aney |

4727 G1/2025 )
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g =
arferer ‘&'

el &1 9 : SRARE
Tedlel / AIGPT &1 9M : bRl

T BT M /BIE A6% ST /603

% | Udc | WEIHIET | YA A | A B | gRT 20 § ® | GRT 20 § @ S QD 02,12 /2024
| 4. e HR apfa | Sfaia fadie | ot 4 4 wifas,/ T8
02,/12 /2024 | <&RH 61 M
P ST
# gl
GE]
3 1 225 il sy ERR 0.02304 WY B @ SR iR O e fiE
Fm 1/16 X,
228 fim EEl ENEl] 009024 | sFe fie g vt fiE o HRT T 1/ 16
17 i fsft ERR 000768 | o
A I i O Fel T e fiw 1,/12
114 T st EEN 0.04416 TR,
Erib w fie T welt ™ 9 g ' o1/ 12

e,

SEAE 9wt TH G fen e 112
few,

1/16 WA,

1/64 W,

el g T gite e g e fie
1,/64 XM,

1/64 W,

e gt oo g i w T e
1/64 T,

afofe fie gt sfia fife o forear g 3/ 80
X,

3,/80 I,

el fie g sefia fiie o forar e 3 /80
X,

Hor oot T fiw T iR Rie
1,/80 T,

Afear fe g afaat fie T %9 3,/70
X,

FaR fife @ afam fie 7 %9 3,/70
TR,

Faar e T afam ffe 9 % 3,/70
TR,

FAarR e g afa fie o %9 3/ 70
X,

SR fie ¢ afam fe T w9 3,/70
X,
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3

1,/60 X,
gt Gt BiEw fie g afew & 1,/105
A,
Fw P BIREw fie g afew & 1,/105
A,
Sy fifg g et fie 9o i w1/ 16
A,
3 fife g afam R g7 Wi W 1,/ 16
A,
24 226 st wr | SR 001728 | WeFHER TZH FAYAIE ST QHIST HAR-=m
st e 1966 T GRT 78 T TUT WG AT YelLH
227 fim frsftam | SR 000960 | S & HTEAH & FM L Al Toed ™ TS
ot FaH El
19 230/1 fim EEl RN 0.00960 T AT G FeAl T S FT 1 /7 I,
FH tiew fife 73 e Rig O welt 1,/7 9,
NG FAR T T T@T T Bl 1,/7 I,
eI 8 I well O S W0 1,/ 7 I/,
S AT Aot gHRE FAR I ik §E T 1,/8
A,
FAAR fHE I Fell TF S H7 1 /56 IR,
TR ot oot B fiE 9 el 1 /280
TR,
e ot Ot B fiE 9 el 1 /280
TR,
e i 9 SR fE O welt 1/280
TR,
Hsta AR 77 SIRER fiE T %ot 1 /280
TR,
goe fiE g Aiftem fig 97 welt 1/280
TR,
giwwd <ot Pt sdtea i 9o well 1,/ 14
TR,
F1 =T T e g g7 well 1,/ 14 TR,
T Hed oot FAR fie g well 1,/8 AR,
18 99 fashr EELS 000384 | U9 FAR T Y@ TS {HaTel Meig
FaH
102 fo LEil EER 0.02496
Exi)
107 LEil EER 0.00384
FaH
108 TH EEll Rl 0.03648
E)
111 foe EEil EER 0.00192
E)
229 fasft R 0.02880
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104 115 T fasfy ER 0.01344 T TH A & TH IF T IT 1 /6 IRE,
F FT G T A T T T IR 1 /6 W,
S 3t ot o T g T w16
X,

aR FAR P ST T G T T 1/ 14
W,

FHAY FART T ST T G T T 1/ 14
R, TS @ P S TS G AT T
1/14 I,

guAT <ol Tt S TS G AT T 1/ 14
W,

W AT GF S TS G A TH 1/ 14
W,

TS FAR P SN TS G T T 1/ 14
Rie

oo T T ST TS 9 AL T 1/ 14
A,

23 100 for GEl ERE 0.00960 wrsfa fiE O wod T 9 e W 3,/8
il I, T R O wEd W 9 TR W

101 f fAsft SIS 0.00960 | 3 /8 YRR, YR fifE TF wHA TH T @™
FAM W 1/8 WM, IW T I & dA

109 fi Kl EE 0.00192 TOT TH 1,/56 IR,

Fm O R UAT B AT T HEd TH 1/ 56
TR,

TS T Pl etEe o 9 JEd T 1,/ 56
TR,

T Tt Pl wew e B wed T 1/ 56
TR,

Hear oot Tt s AT O wed T 1/ 56
TR,

9 HAE G EE A O A W
1,/56 M,

T T Tt BT ATl I HHd T 1,/ 56
TR,

100 112 o BN EEIS 0.05376 FOT &l Ul oA TH P TH IR 1 /3
Ea T

113 fim EL S 001728 | et T&ft THft ot T g T owwor 1/3
FH IR,
g <ot Ot el FER 9 gl T 1,3
R,

Pd= 040704
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aiferdr @
et @1 9 : SRR
qEdIel /AIgDT BT A : bRl
T BT M /TEI F9% ST /603
®. | Wac W, | WeI |aEu | Y | 4 H &A% | WAl YA Afeid / gD Afh BT AW
kil | TPR THfa | s H
1 09 fir foft EEtETi 0 JAMIeTH el
2 100 fo foft EEtETi] 0 JAMIeTH el
3 101 i st SR FEH 0 AT dH Tl
4 102 firm fsft EENETIE] 0 JATIRID BT
5 107 fim st EsEt 0 JATaTID 8T
6 108 fir foft EEtETi] 0 JAMIeIH el
7 109 fo foft EEtETi] 0 JAMIeIH el
8 11 = Tt SR FEH 0 CICER S
9 113 fim EEil EErETE] 0 AT dH T8l
10 114 o= E&il ST HaEH 0 JMITTD Tl
11 115 o= foft ESTC ) 0 IaTIDH el
12 117 f= forsft SR e 0 CICERE ]
13 1 225 i it SR FEM | 003072 | BHRT EE UF MR fHe 9 IR e
14 208 i fsft R 0.03456 | 1/16 T,

Sk fE @ v fie o e wmo1,/16
e,

9T fie 9 el T g gen e 1/12
IRE,

T fiE g kel T G Gl fHE 1,12
e,

SEAE P weAl TH P fer g 1/12
e,

1/16 I,

1,64 I,

wieft T Pt gt fie @ awe fie
1,/64 TX,

1,64 I,

1,/64 X,

gfeet fig g sia ffg o foam féiz 3 /80
X,

3,/80 TR,

weeli fie o stefia fie o forear g 3/80
TR,

Ho g et T R i fie
1,80 IR,
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qiear fie g siat e 9 w9 3,/70
X,

HAR fie ¢ "o e 9@ % 3,/70
R,

Haar e ¢ afa fie 9 % 3,/70
R,

Foaan e 7 afed e o % 3,/70
R

SR fiE g e e 9 %Y 3,/70
R,

1,/28 X,

sy fife o st fie g wi w1/ 16
IR,

I fiE 97 af@m fie o Wi @ 1/ 16
IRR,

15

24

226 T

SR Fam

0.01920

T TTH FATEIE TS GRS AT
1966 T TR 78 H qUAT WREST T TeEH
E F U ¥ FHR B AT TSI TS
7

16

227 i

SR Fam

BICES AR

17

18

18

229 fiq

0.07104

106 T

Estdci

0.10368

U9 BAR Yo GO G dig,

19

20

19

230 /1 fim

0.03840

231 fim

Estdc i

0.01728

T A G Bl T ST FO 1 /7 IR,
are fie g e e g weft 1,/7 e,
e FAR T T T@l T HeAl 1,/7 A,
T e T well T S 1 1,/7 R,
I AT T GRS FAR 9T Tl w9 1,/8
X,

fefe 19T g3 9IRaT XM YA Xihl H
1/7 IR,

TRt Teft oot B i g vl 1 /280
X,

e ot gt B fiE 9 el 1 /280
X,

e g g AfmR fiE O welt 1 /280
X,

Hsflar FAR T SIRER e 3 el 1,/280
X,

o fig o7 Afmm R 7 weft 1280
X,

giwar oot B s fig o welt 1/ 14
X,

FNT 5T T dored &g T el 1,/ 14 IR,

21

100

112 9

EStdc i

0.01152

FOT TSt U o T 9T TH IR 1 /3
WA,
et ot ot T g T I 1 /3
R,




[$TRT [I—=vE 3(ii)] T T TSI © T 7

A <ol Pt g FAR G qe T 13
X,

22 23 104 fim sy SR 4™ | 0.00576 | XTSI 8 GF A X9 Y3 RENE M
3/8 f&wd, ¥ fbee 9o 7% M| gF
RSN M 3 /8 &, weR Rig gA
AT XM A REN XH 1 /8 o,

TRT f8 g3 Bvd9 ofld gF AW M

1/8 &=
23 132 779 /105 /1 EEl ST FAM | 0.05376 | a)IM 68 YA T
fim
24 134 ¥ ATl G Bl Y3 g DR 1/7
W%ﬁgﬂ%ﬁ?mw

1,/7 21, 2@ <41 Ul BIRER
RiE g3 well 1 /40 &, Mure g
93 BIRRIR 8 gF Well 1,35 3=,
Hollg FAR Y= BIRRAR Rig g3 ®ell
1,35 f&=T,

o= g 47 SIRRR {98 g3 ®ell
1,35 &=, e <4 gt BIRER
g g3 well 1,/35 2w, ol <dl
gl BIRAR RiE g3 el 1,/280
fewn

AR <dl 9T 9eiea Rig g3 Hell
1/14 2841, $W1 @8 YF qoieq g
93 ®ell 1,/14 o, AR |arR g+
M IRIT YF Bl 1,/7 TR,

Az e g3 wra g g3 well M
1,/ 7 e, faele o1 4o ARer XMW gF
I®T M 1 /7 T2,

25 131 248 i fasfy | SR FEW | 000384 | UdT HAR A GERIS A dig,

FHel= 0.40704

3T HERd | SRl A w@IRAl iR 3y fedurel &I gfuaa fhar omar & fb 9 9
HUE BT & H G | ol AR B 3= F11 AT Jemad =T |

230 /2 fim st SS HEH | 0.01728

[%T. /. 190-W/Misc./Land/NDLM-TLR(Una)]
Slelel HAR 8T, qr2a aeIAIe ARy / ffor
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MINISTRY OF RAILWAYS
[Northern Railways (Construction Organization)]
CORRIGENDUM
New Delhi, the 15th July, 2025

S.0. 3230(E).— In reference to the Gazette Notification No. S.O. 5186(E), dated 2nd December, 2024
published in the Official Gazette, regarding land acquisition for “Daulatpur Chowk-Kartoli Punjab-Talwara section
of Nangal Dam-Talwara-Mukerian New Broad Gauge Rail Line Project” as Special Railway project in the District
Hoshiarpur of Punjab state under the Railways Act, 1989 (24 of 1989), as amended by the Railways (Amendment) Act,
2008, it is hereby natified that:

Due to an inadvertent error, the khewat no.,area/field number and name of Land Owners/Interested Person
mentioned at Page no. 10-13 dated 02-12-2024 was incorrectly recorded as ‘tabulated below’ under Table ‘A’. The
correct khewat No., area/field numbers and name of Land Owners/Interested Person should be read as ‘tabulated below’
under Table ‘B’.

Table’A’
Name of District: Hoshiarpur
Name of Tehsil /Taluka: Mukerian
Name of Village/H.B. Number: Bhera/603
Khewat Type Area published in | Name of landowner/ interested
SN No. Field of Nature of Notification dated | person in Notification dated
No. land Land 02/12/2024 under 02/12/2024 under section
section 20 E 20E
3 1 225 min Pvt Banjar Kadim 0.02304 Rajnish Harchand S/o Ashar Singh
- - S/o Shankar Singh 1/16 Share,

228 min Put Baranl - 0.09024 Janak Singh S/o Shankar Singh S/o

117 min Pvt Banjar Kadim 0.00768 Mado Ram 1/16 share

114 min Pvt Banjar Kadim 0.04416 Bhag Singh S/o Kali Ram S/o Fula

Singh 1/12 share,

Ram Singh S/o Kali Ram S/o Fula
Singh 1/12 share,

Jaspal S/o Kali Ram S/o Fula
Singh 1/12 share,

Jagdeep Singh S/o Rashal Singh
S/o Kirpa Singh 1/16 Share,
Minakshi Harchand D/o Surinder
Singh S/o Rashal Singh 1/64
Share,

Sakshi Harchand D/o Surinder
Singh S/o Rashal Singh 1/64
Share,

Ankur Harchand S/o Surinder
Singh S/o Rashal Singh 1/64
Share,

Sudesh Kumari Wd/o Surinder
Singh S/o Rashal Singh 1/64
Share,

Davinder Singh S/o Jameet Singh
S/o Kirpa Singh 3/80 Share,
Kuldeep singh S/o Jameet Singh
S/o Kirpa Singh 3/80 Share,
Parveen Singh S/o Jameet Singh
S/o Kirpa Singh 3/80 Share,
Meena Kumari Wd/o Naveen
Singh S/o Jamir Singh 1/80 Share,
Mukhtiar Singh S/o Bachitar Singh
S/o Fattu 3/70 Share,
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Kartar Singh S/o Bachitar Singh
S/o Fattu 3/70 Share,

Avtar Singh S/o Bachitar Singh S/o
Fattu 3/70 Share,

Kultar Singh S/o Bachitar Singh
S/o Fattu 3/70 Share,

Jagtar singh S/o Bachitar Singh S/o
Fattu 3/70 Share,

Jagmohan Singh s/o Hoshiar Singh
S/o Bachitar Singh 1/60 Share,
Sushma D/o Hoshiar Singh S/o
Bachitar Singh 1/105 Share,
Kusham D/o Hoshiar Singh S/o
Bachitar Singh 1/105 Share,
Jagroop Singh S/o Wariam Singh
S/o Rago Ram 1/16 Share,

Anoop Singh S/o Wariam Singh
S/o Rago Ram 1/16 Share,

24

226 min

BBMB

Banjar Kadim

0.01728

227 min

BBMB

Banjar Kadim

0.00960

Saksasar Status Manshnad In
Section 78 Of The Punjab
Reorganisation Act 1966 And The
State of Rajasthan Acting Thru
Bhakhra Bias Management Board

19

230/1
min

Pvt

Banjar Kadim

0.00960

Ram Lal S/o Fali S/o Jai Karan 1/7
Share,

Mohan Singh S/o Khayal Singh
S/o Fali 1/7 Share,

Narinder Kumar S/o Ram Rakha
S/o Fali 1/7 Share,

Gurdial Singh S/o Fali S/o Jai
Karan 1/7 Share,

Prem Lata W/o Surinder Kumar
S/o Shanti Sarup 1/8 Share,

Kartar Singh S/o Fali S/o Jai Karan
1/56 Share,

Shankri Devi Wd/o Hoshiar Singh
S/o Fali 1/280 Share,

Parmla Devi d/o Hoshiar Singh S/o
Fali 1/280 Share,

Gopal Singh S/o Hoshiar Singh S/o
Fali 1/280 Share,

Sanjeev Kumar S/o Hoshiar Singh
S/o Fali 1/280 Share,

Sujan Singh S/o Hoshiar Singh S/o
Fali 1/280 Share,

Sarishta Devi d/o Baldev Singh S/o
Fali 1/14 Share,

Krishan Chand S/o Baldev Singh
S/o Fali 1/14 Share,

Ram Kali Wd/o Kartar Singh S/o
Fali 1/8 Share,

18

99 min

Pvt

Banjar Kadim

0.00384

102 min

Pvt

Banjar Kadim

0.02496

107 min

Pvt

Banjar Kadim

0.00384

108 min

Pvt

Banjar Kadim

0.03648

111 min

Pvt

Banjar Kadim

0.00192

229 min

Pvt

Barani

0.02880

Pawan Kumar S/o Sukh Raj S/o
Gohandu
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Tula Ram S/o Dhani Ram S/o0 Ram
Sharan 1/6 Share,

Krishan Dev S/o Dhani Ram S/o
Ram Sharan 1/6 Share,

Jagdishri Devi D/o Dhani Ram S/o
Ram Sharan 1/6 Share,

Sudesh Kumari D/o Jog Raj S/o
Nathu ram 1/14 Share,

Kamlesh Kumari D/o Jog Raj S/o
Nathu ram 1/14 Share,

Saroj Bala D/o Jog Raj S/o Nathu
ram 1/14 Share,

Sushma Devi D/o Jog Raj S/o
Nathu ram 1/14 Share,Marari Lal
S/o Jog Raj S/o Nathu ram 1/14
Share,Raj Kumar S/o Jog Raj S/o
Nathu ram 1/14 Share,Vijay Rani
D/o Jog Raj S/o Nathu ram 1/14
Share,

Ranjit Singh S/o Masat Ram s/o
Gurdas Ram 3/8 share,Ram Kishan
S/o Masat Ram s/o Gurdas Ram
3/8 share,Shamsher Singh S/o
Masat Ram s/o Gurdas Ram 1/8
share,Dara Singh S/o Harbash Lal
S/o Masat Ram 1/56 Share,Tej
Kaur Wd/o Harbash Lal S/o Masat
Ram 1/56 Share,Raj Rani D/o
Harbash Lal S/o Masat Ram 1/56
Share,Rekha Rani D/o Harbash Lal
S/o Masat Ram 1/56 Share,Sandhia
devi D/o Harbash Lal S/o Masat
Ram 1/56 ShareSaroj Kumari D/o
Harbash Lal S/o Masat Ram 1/56
Share,Radha Rani D/o Harbash Lal
S/o Masat Ram 1/56 Share,

Krishan Devi S/o Dhani Ram s/o
Ram Sharan 1/3 Share, Jagdishri
Devi D/o Dhani Ram s/o Ram
Sharan 1/3 Share,Suman devi D/o
Sudarshan Kumar S/o Tula Ram
1/3 Share,

104 115 min Pvt Banjar Kadim 0.01344
23 100 min Pvt Banjar Kadim 0.00960
101 min Pvt Banjar Kadim 0.00960

109 min Pvt Banjar Kadim 0.00192

100 112 min Pvt Banjar Kadim 0.05376
113 min Pvt Banjar Kadim 0.01728

Total 0.40704

Table’B’

Name of District: Hoshiarpur
Name of Tehsil /Taluka: Mukerian

Name of Village/H.B. Number: Bhera/603

Khewat Type of Now correct | Name of landowner/ interested
SN | No. Field No. land Nature of land | Area to be person
acquired

1 99 min Pvt. Banjar Kadim 0 Not required
2 100 min Pvt. Banjar Kadim 0 Not required
3 101 min Pvt. Banjar Kadim 0 Not required
4 102 min Pvt. Banjar Kadim 0 Not required
5 107 min Pvt. Banjar Kadim 0 Not required
6 108 min Pvt. Banjar Kadim 0 Not required
7 109 min Pvt. Banjar Kadim 0 Not required
8 111 min Pvt. Banjar Kadim 0 Not required
9 113 min Pvt. Banjar Kadim 0 Not required
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10

114 min

Pvt.

Banjar Kadim

Not required

11

115 min

Pvt.

Banjar Kadim

Not required

12

117 min

Pvt.

Banjar Kadim

Not required

13

225 min

Pvt.

Banjar Kadim

0
0
0
0.03072

14

228 min

Pvt.

Barani

0.03456

Rajnish Harchand S/o Ashar
Singh S/o Shankar Singh 1/16
Share,

Janak Singh S/o Shankar Singh
S/o Mado Ram 1/16 share,

Bhag Singh S/o Kali Ram S/o
Fula Singh 1/12 share,

Ram Singh S/o Kali Ram S/o Fula
Singh 1/12 share,

Jaspal S/o Kali Ram S/o Fula
Singh 1/12 share,

Jagdeep Singh S/o Rashal Singh
S/o Kirpa Singh 1/16 Share,
Minakshi Harchand D/o Surinder
Singh S/o Rashal Singh 1/64
Share,

Sakshi Harchand D/o Surinder
Singh S/o Rashal Singh 1/64
Share,

Ankur Harchand S/o Surinder
Singh S/o Rashal Singh 1/64
Share,

Sudesh Kumari Wd/o Surinder
Singh S/o Rashal Singh 1/64
Share,

Davinder Singh S/o Jameet Singh
S/o Kirpa Singh 3/80 Share,
Kuldeep singh S/o Jameet Singh
S/o Kirpa Singh 3/80 Share,
Parveen Singh S/o Jameet Singh
S/o Kirpa Singh 3/80 Share,
Meena Kumari Wd/o Naveen
Singh S/o Jamir Singh 1/80 Share,
Mukhtiar Singh S/o Bachitar
Singh S/o Fattu 3/70 Share,
Kartar Singh S/o Bachitar Singh
S/o Fattu 3/70 Share,

Auvtar Singh S/o Bachitar Singh
S/o Fattu 3/70 Share,

Kultar Singh S/o Bachitar Singh
S/o Fattu 3/70 Share,

Jagtar singh S/o Bachitar Singh
S/o Fattu 3/70 Share,

Jagmohan Singh s/o Hoshiar
Singh S/o Bachitar Singh 1/28
Share,

Jagroop Singh S/o Wariam Singh
S/o Rago Ram 1/16 Share,
Anoop Singh S/o Wariam Singh
S/o Rago Ram 1/16 Share,

15

24

226 min

BBMB

Banjar Kadim

0.01920

Saksasar Status Manshnad In
Section 78 Of The Punjab
Reorganisation Act 1966 And The
State of Rajasthan Acting Thru
Bhakhra Bias Management Board

16

227 min

BBMB

Banjar Kadim

0

Not required

17

18

18

229 min

Pvt.

Barani

0.07104

106 min

Pvt.

Banjar Kadim

0.10368

Pawan Kumar s/o Sukhraj s/o
Bondu

19

19

230/1 min

Pvt.

Barani

0.03840
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20

231 min

Pvt.

Banjar Kadim

0.01728

Ram Lal S/o Fali S/o Jai Karan
1/7 Share,

Mohan Singh S/o Khayal Singh
S/o Fali 1/7 Share,

Narinder Kumar S/o Ram Rakha
S/o Fali 1/7 Share,

Gurdial Singh S/o Fali S/o Jai
Karan 1/7 Share,

Prem Lata W/o Surinder Kumar
S/o Shanti Sarup 1/8 Share,
Tilak Raj s/o Sharda Ram s/o
Ranka Ram 1/7 Share,

Shankri Devi Wd/o Hoshiar Singh
S/o Fali 1/280 Share,

Parmla Devi d/o Hoshiar Singh
S/o Fali 1/280 Share,

Gopal Singh S/o Hoshiar Singh
S/o Fali 1/280 Share,

Sanjeev Kumar S/o Hoshiar Singh
S/o Fali 1/280 Share,

Sujan Singh S/o Hoshiar Singh
S/o Fali 1/280 Share,

Sarishta Devi d/o Baldev Singh
S/o Fali 1/14 Share,

Krishan Chand S/o Baldev Singh
S/o Fali 1/14 Share,

21

100

112 min

Pvt.

Banjar Kadim

0.01152

Krishan Devi S/o Dhani Ram s/o
Ram Sharan 1/3 Share, Jagdishri
Devi D/o Dhani Ram s/o Ram
Sharan 1/3 Share,

Suman devi D/o Sudarshan
Kumar S/o Tula Ram 1/3 Share,

22

23

104 min

Pvt.

Banjar Kadim

0.00576

Ranjit Singh s/o Mast Ram s/o
Gurdas Ram 3/8 share, Ram
Kishan s/o Mast Ram s/o Gurdas
Ram 3/8 share, Shamsher Singh
s/o Mast Ram s/o Gurdas Ram 1/8
share,

Dara Singh s/o Harbans Lal s/o
Mast Ram 1/8 share

23

132

779/105/1
min

Pvt.

Banjar Kadim

0.05376

Waryam Singh s/o Kirpa

24

134

230/2 min

Pvt.

Banjar kadim

0.01728

Ram Lal s/o Fali s/o Jai Karan 1/7
share,

Gurdial Singh s/o Fali s/o Jai
Karan 1/7 share, Shankri Devi
wd/o Hoshiar Singh s/o Faali 1/40
share,Gopal Singh s/o Hoshiar
Singh s/o Faali 1/35 share,
Sanjeev Kumar s/o Hoshiar Singh
s/o Faali 1/35 share,

Sujan Singh s/o Hoshiar Singh s/o
Faali 1/35 share,Parmila Devi d/o
Hoshiar Singh s/o Faali 1/35
share, Shankri Devi wd/o Hoshiar
Singh s/o Faali 1/280 share,
Sarishta Devi d/o Baldev Singh
s/o Faali 1/14 share,Krishan
Chand s/o Baldev Singh s/o Faali
1/14 share,Narinder Kumar s/o
Ram Rakha s/o Faali 1/7 share,
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Mohan Singh s/o Khyal Singh s/o
Faali Ram 1/7 share, Tilak Raj s/o
Sharda Ram s/o Ranka Ram 1/7
share,

25

131

248 min

Pvt.

Banjar Kadim

0.00384

Pawan Kumar s/o Sukhraj s/o
Bondu

Total

0.40704

All concerned authorities, landowners, and stakeholders are requested to take note of this correction. The other
contents of the original notification remain unchanged

[F. No. 190-W/Misc./Land/NDLM-TLR(Una)]
SHAILESH KUMAR MISHRA, Chief Administrative Officer/Const.
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